
THE GAUHAT I HIGH OURT AT GUWA ATI
(HIGH COURT OF ASSAM, NAGALAND, MIZOR,AM AND ARUNACHAL PRAD ESH)

No.HC.vu-21 / 2008(Pt.)/42s9lA

Smti Jayashree Bora,

Joint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

From

To,

Sub:-

Ref:-

Sir,

The Deputy Registrar (Admn.),
Gauhati High Court,
Itanagar Permanent Bench,

Arunachal Pradesh.
Dated Guwahati,

Casual Leave.

Your letter No.HC(IB)-VIG/O 1 12024 I 352'54 Dated 29'M'2024'

)5
+L

May,2024.

Withreferencetotheabove,IamdirectedtoinformyouthatShriltoBasar,
District & Sessions Judge, Khonsa, nrap District, Arunachal Pradesh has been granted casual

leave on 23,04.2024. The next senior most ludicial officer available at the station shall look

after his Court and Office in his absence.

Yours faithfullY,

eLL
JT. REGISTRAR ruIGIUNCE)

Memo No.HC.VII -21l2008 Pt.)/4260 -426114, dated ) \T- ot--leL7
Copy to

1. Shri Ito Basar, District & Sessions ludge, Khonsa, Tirap District'

( The Project l,lanager, Gauhati High Court,

JT. REGISTRAR ruIGILANCE)
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